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REDUCTION IN THE PRICE OF COOKING
GAS

89. SHRI VENIGALLA SATYA-
NARAYANA: Will the Minster of
PETROLEUM AND CHEMICALS be
pleased to state:

(a) whether it is fact that the Indian

Qil Corporation has decided to reduce
the price of the cooking gas marked in

India; and
(b) if so, what would be its effect on
the supply of gas by other Companies?

THE MINISTER OF LAW AND
JUSTICE AND PETROLEUM AND
CHEMICALS (SHRI H. R.
GOKHALE): (a) and (b) After care-
ful consideration of all the relevant data,
the Government has recently deci-
ded to fix the price of L.P. Gas on
a rational basis similar to that adopted
in the case of other bulk refined petro-
leum products. The revised selling pri-
ces which will not be higher than the
current selling prices and which will be
applicable to all the marketing com-
panies will start coming into force with
effect from the 1st August 1972 and will
become operative everywhere latest by
the 7th August 1972.
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1IDIESEL. AND ELECTRIC ENGINES WITH

RAILWAYS

90. SHRI NAGESHWAR PRASAD
SHAHI: Will the Minister of RAIL-
WAYS be pleased to state:

(a) The number of diesel and elec-
tric engines in use at present with the
Railways; and

[ RAJYA SABHA ]
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(b) The number of diesel engines in
service with the North Eastern Rail-
way?]
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+[THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
(SHRI MOHD. SHAFI QURESHI):
(a) As on 1-4-1972, the following num-
ber of diesel and electric engines were
in use with the Railways:—

Diesel Electric
Broad Gauge 972 618
Metre Gauge . 299 20
Narrow Gauge . 43

(b) NilL]
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+[PUBLICATION OF CONSTITUTION OF
s INDIA IN HINDI
" 91. SHRI SITARAM SINGH :

SHRI NAGESHWAR PRASAD
SHAHI :

SHRI LAL K. ADWANI :

SHRI RATTAN LAL JAIN:

SHRI JAGDISH PRASAD
MATHUR :

SHRI D. K. PATEL :

Will the Minister of LAW AND
JUSTICE be pleased to state:

(a) whether the authentic  Hindi
version of the Constitution of India,
which could be used authoritatively in
Courts has been printed, if so, whether
it is available in the market;

(b) when was the Constitution of
India in Hindi last printed;

(c) whether any pocket edition of the

same is also proposed to be brought
out ; and

(d) whether copies of the Consti-
tution will be sold at concessional

rates so as to make available to the
common man?]
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t[THE MINISTER OF STATE IN
THE MINISTRY OF LAW AND
JUSTICE (SHRI NITIRAJ SINGH
CHAUDHARY) : (a) No, Sir.

(b) A diglot edition of the Constitu-
tion with the English text and the Hindi
translation thereof side by side, as mo-
dified upto the 1st December, 1957 was
published by the Ministry of Law in
1959.

(c) Not for the present. After an
authorised translation is ready this would
be considered.

(d) The question of the sale price to
be fixed for a copy of the up-to-date
Hindi version of the Constitution will be
considered when such a version is ready
for publication.]

STUDENT'S CONCESSION FOR RAILWAY
JOURNEY

92, CHAUDHARY A. MOHAM-
MAD : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether there is any proposal
under Government’s consideration to
allow concession to sudents at any time
during the period of one year on the
recommendation of the head of the
school/college for the grant of such
concession to enable the students to visit
their native place; and

(b) if so, the details of the scheme
and when it will come into force?

t [ ] English translation.



